j 1 TEM NO. 29 COURT NO. 13 SECTI ON Xl
SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS
Cvil Appeal No(s). 9324/2014
K K AGARWAL Appel | ant ('s)

VERSUS
HOUSI NG COWM SSI ONER AND ANR Respondent ( s)
(office report for directions)
Date : 02/01/2017 This appeal was called on for hearing today.
CORAM : HON&#39; BLE DR. JUSTI CE D. Y. CHANDRACHUD
[N CHAMBERS]
For Appellant(s) M. Uzm Janeel Husain, Adv.
M. Tayenjam Monmo Si ngh, AOR

For Respondent(s) M. Aviral Saxena, Adv.
M. Vishwajit Singh, Adv.
UPON hearing the counsel the Court nmde the follow ng
ORDER
As prayed, four weeks&#39; tine is granted to the |earned counsel
for the appellant for filing affidavit of valuation.
( SONALI SAUND) (SUKHBI R PAUL KAUR)
SR P. A AR- CUM PS



